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vide necessary direction and guidance 
periodically. Balwadis, ansanwadis o 
otbor pro- cbool in titution eldstins in 
the lntevated Child evelopment Servi cs 
Project area are utilised r the delivery 
of th p e of service lo children and 
expectant and nur iug mothers. Where-
ever u h institutions do not exi t , oew 
anganwadis are started, Eoooomic acti· 
vltics for women are being organised un-
der the socio-economic programmes of 
the Ministry or Social Welfare and the 
Central Social Welfare Board and the 
scbem for the Development of Women 
and Children in Rural Areas (DWCRA) 
initiated by the Min istry of Rural Deve-
lopment. 

d l'ro •ramm for Rchabilhation 
or p cw atJectcd b Rall~11y 

Projects, etc. 

27 . HRI A.T. P TIL: Will the 
Miniter fRAILWAYS be pleased to 
tatc : 

(al what are th.i p l1cies and pro-
gramme.! of Government to rehabilitate 
peopl who are affected by li) new rail-

way pro1cct , {11) change in the use of 
ui ting ra1lw11y hne ~u h a by abandon-
in tbe c:o;isting line, shade or project. 

Involving di locotion of person who 
depend on the aid ra1lw11 far their live· 

lihood i and 

(bJ ho\\ many such people have been 
rch bili ta tcd under c ch of the ~!I Id pro-
gromme (Railway- isc and tate-wi · ) 

durio& the la t three years ? 

THB Ml !STER O.F R lLWA 

(SHIU A .B.A, OH I KHAN CH 
DHURI) : (a) and (b) The information 

i being collect d nd ill be laid on the 

Table of the Sabha. 

R rc.h Paper En tllktl "Forbidden 
Zone or En inecriua" 

2756. HRJ ATAL BIHARI 
VAJPAYEB : 

SHRI SURAJ BHAN : 

Will the Minister of RAILWAYS bo 
pleased to state : 

(a) whether Government 's attention 
has been drawn to the new item publi-
shed in the 'Time of India' of 29 May, 
1983 under the caption •keep it moving', 
if so, that are the details in tlli 
regard; 

(b) whether Government are also 
aware that Railway Mechanical Engineer 
presented a paper entitled "Forbidden 
Zone of BngiDccring" dealing with the 
pouibility of perpetual motion and break-
ing the ca.mot cycle efficiency, followinll 
the traditional thermal route; if so, what 
are the detail thereof ; 

(c) whether Government have provi-
ded any facility to that mechanical engi-
neer to continue the re earch ; 

(d) 1f so, ' hat are the details in thi ' 
reg rd : 

(e) if so, what are the reasons there-
for; and 

(f) progre s as yet, in the related 
research'/ 

THE 
(SHR l 
D n RI) 

MINISTER 0 RAlL\ AYS 
BA. G Nl KHA HAU-

(a) Ye , ir. 

(b) to (f) Shrl Udain Singh, an Officer 
f lndi n Railway Service of Mechanical 

Eo ineer at present Vice-Principal of 
Railway taff College, adodara brought 
out a pa.per in 1977 entitled as "Forbid-
den Zone of Engineering"'. This was read 
at eminar at Jodhpur. In this p11pcr 
Sbri Udai11 Si11gh di u sed tbe theoretical 
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posslbiiity of energy ·reation and ·uaae -
led that th barriers imposed on the 
efficiency of a heat engine by considcra-
t ion of Carnot ycle could be broken. 
An amount of Rs. 500/- was initially 
asked for by Sbri Udain Singh for furlher 
studies on energy whi h was san tioned. 
The amount was not drawn by the officer 
who I ier a ked for n sanction of Rs. 
30,000/- in this •:onnection. Before a 
decision could be taken, Shri Udain Sinah 
observed that he cannot pos ibly do 
juslice to his eAistiog job and carry on 
work of developing ·Unusuuf source of 
energy· in hb ~pan: time. He. therefore, 
has desired that a suit.ibfc organisalion 
be created and he ::.bould be placed oo 
special duty for a period of atleast 2 
years and a sum of Rupees one lai..h 
placed at his disposal lo do the work in 
the Shops and in other a1,'llllcies. Tbi.s 
issue is already under examin tion and 
reference hail been made to the Dcpu.Cl-
mc:nt of Mecbanr.:al Engineeripg. IIT. 
New Delhi. Further expenditure on the 
development will be" incurred after the 
in tilution has asse sed the merits or the 
idea, if necessary, by calling the officer 
Lo explain the cheorctical and broad 
practical aspects of the proposed device. 

Calcutta ircular Nuil11ay Scbem 

2757. Sl:iRI SAN T KUMAR MAN -
DAL ; WiU tbe Mmi tcr of RAILWAYS 
be pJc11~ed to state ; 

(a) wbetbcr the railway Admio1 !ration 
bas not so far obtained clearam:e from 
the Ministry of Shipping and Tran port 
for use of land belonging to the Calcutta 
Port Trust as part of the Circular Railway 
Scheme; and 

· (b} if so, whether oece ary 11ction has 
· been initiated in this be half and the 
ftllCtion of the Shipping Ministry there-
to 7 

THE MlN1STE.R OF RAILWAYS 
I (SH.RI A.B.A. GAN[ .KHAN CHAU-
DHURI) : (a} and (b) Clearance of the 
Ministry of Sbippina and Transport bas 

Wrtt1wt An.tlhra 

been· obtained for u of p rt of CPT 
la11d for Circular Railway in between Bal: 
.Bazar and Mnjerhnt except the land ill 
Calcutta Jetty Area (between Arrnanian 

bat nod Babu Ghnt) and in Kidd rpore 
Doc.k ren (between Circoh1r Garden 
Reach R ad and Garden Reach Road), 
which re under crutiny. 

275 . HR! N KUMAR MAN-
DA Wiii the Minister of HEALTH. 
AND FAMILY WELFARE be pl sed 
to state : 

(a) (Vhelher any 1cuu 6c -iudy ha so 
for .been made lo identify marine orp-
nisms for pharmaceutical use; 

(b) rf O, the n:~ult thereof; aod 

(c) the tep bcina tukcu to mile use 
of the compound~ i olatcd from u ' 'arlcty 
of sea organism~ ? 

THE DcPUTY MINI TEN. lN TliE 
MINISTRY OF HE LTH ND 
flAMTLY WELfARE ( K M RI 
KUMUDBEN M . JOSHI) : (a) Tb e 
h no information avail ble w11 h thi 
Ministry about any Scien11fic study being 
conducted to idenrify marine organ! rru; 
of pbarmaceurical use; 

(b) and (cl Do not arise. 

Me.tw Rail Cal uua 

2759. SHRI B LAKRISHNA WAS-
NIK : Will the Mini ter or R IL.WAYS 
be pleased to stale : 

(a) whether Government attention has 
been drawn to the new item appearing in 
the Statesman, Calcutta dated lbe 10th 
November 1983 under the caption 'MIL 
PROJECTS' ; moved to help di plllced 
person; 




